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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, 15" November, 2018 

S.0. 5768 (E).— In exercise of the powers conferred by clause (b) of sub-section (1) of section 12 and section 13 

of the Environment (Protection) Act, 1986 (29 of 1986), read with rule 10 of the Environment (Protection) Rules, 1986, 

the Central Government hereby makes the following further amendments in the notification of the Government of India in 

the erstwhile Ministry of Environment and Forests, vide number S.0. 1174(E), dated the 18" July, 2007, namely: - 

in the said notification, in the table, - 

(i) for serial numbers 29, 31, 38, 54 and 73 the entries relating thereto, the following serial numbers and entries shall be 

substituted, namely: -
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“29 M/s. Mahabal Enviro Engineers Pvt. Ltd. (i) Mr. Harish Prabhakar Mendhi 15" November, 2018 
Plot No. 13,17,18, Grampanchayat (ii) Mr. Kishor Chandrabhanji to 
Bokhara, 8 KM from Nagpur City, Yeole 14" November, 2023 
Opp. Patel Petrol Pump, Chhindwara (iii) Mr. Sachin Subhash Gore 
Road, Post Koradi, Distt. 
Nagpur-441111, Maharashtra 

31 M’s. Envirotech East Pvt. Ltd. (i) Mr. Asoke Kumar 15" November, 2018 
Bengal Ambuja Commercial Complex, Bandyopadhyay to 
UN-E-13, 1050/1, Survey Park, (ii) Mr. Tapas Kundu 14" November, 2023 
Kolkata-700075 (iii) Dr. Shibam Mitra 

38 M/s. Envirocare Labs Pvt. Ltd. (i) Dr. Priti N. Amritkar 15" November, 2018 
Enviro House, A-7, MIDC, Wagle Industrial | (ii) Ms. Sneha Omkar Methar to 
Estate, Main Road,  Thane-400604, | (iii) Ms. Manisha Kharade 14" November, 2023 
Maharashtra 

54 M’s. Eko Pro Engineers Pvt. Ltd., (i) Mr. Amit Saxena 15" November, 2018 
32/41, South Side of G.T. Road, UPSIDC | (ii) Ms. Divya Saxena to 
Industrial Area, Ghaziabad-201009, Uttar | (iii) Ms. Purnima Chauhan 14" November, 2023 
Pradesh 

73 M/s. KKB Micro Testing Labs Pvt. Ltd. (i) Mr. Ch. Ramakrishna 15" November, 2018 
Tarun plaza, #3-5-244, 2" Floor, NFC Main | (ii) Mrs. P. Rajeswari to 
Road, Krishna Nagar Colony, Moula Ali, | (iii) Mrs. Amrutha Nalini 14" November, 2023 
Hyderabad-500040 

(ii) after serial number 168 and the entries relating thereto, the following serial numbers and entries shall be inserted, 

namely: - 

0] 2 3) “) 
“169 | MJs. Ecosystem Resource Management Pvt. | (i) Mr. Sunil Kumar Pandey 15" November, 2018 

Ltd. (ii) Mr. Patel Niravkumar to 

A*-Ashoka Pavillion, Opp. Kapadia Health BhagvatPrasad 14" November, 2023 
Club, New-Civil Road, Surat-395001, (iii) Mr. Patel Shirish Dhirubhai 

Gujarat 

170 | M/s. SCS Enviro Services Pvt. Ltd. (i) Dr. D.S Parihar 15™ November, 2018 
7 Kesar Vihar, Opposite Khatu Shyamji (ii) Mr. Jitendra Dixit to 
Temple, Ramnagariya Road, Jagatpura, (iii) Mr. Abhishek Gautam 14" November, 2023 
Jaipur-302017, Rajasthan 

171 M/s. Apex Enviro Laboratory (i) Dr. Y.L. Mehta 15" November, 2018 
3-Dhebar Colony, Near LTI Pratapnagar, | (i) Mr. Amit Saxena to 
Udaipur, Rajasthan (iii) Mr. Kishan Lal Agrawal 14" November, 2023 

172 | Mis. Polytest Laboratories (i) Mrs. Smita Ajay Kapadne 15" November, 2018 
22 Sonaee Industrial Estates, Pirangut, (ii) Mr. Sachin Hari Kapade to 

Pune-412115, Maharashtra (iii) Mrs. Swati Mahendra Umarani 14" November, 2023 

173 | M/s. Ind Research & Development House (i) Dr. SNA Rizvi 15" November, 2018 
Pvt. Ltd. (ii) Ms. Vandana Gupta to 

C-10, Sector-6, Noida-201301, (iii) Ms. Kavita Sharma 14" November, 2023 
Uttar Pradesh 

174 | M/s. Winmet Technologies Private Ltd. (i) Mr. Kuldeep Singh Teotia 15" November, 2018 
Plot No. E-65, Site-IV, UPSIDC, Greater (i) Mrs. Upasna to 
Noida-201306, Uttar Pradesh (iii) Mr. Sunil Kumar Bansal 14" November, 2023 

175 | Ms. Nexus Test Labs Pvt. Ltd. (i) Mr. Vijaya Simha Reddy PR 15" November, 2018 
#29, Second Floor, 3" Main, (ii) Mrs. K. Krishnaveni to 
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Singaiahnaplaya, Mahadevapura, (i) Mrs. S. Malleswari 14™ November, 2023 
Bangalore-560048 

176 | Mis. Eco Tech Labs Pvt. Ltd. (i) Mr. A. Dhamodharan 15" November, 2018 
48A, 2" Main Road, Ram Nagar, South | (ii) Ms. S. Kokila to 
Extension, Pallikaranai, Chennai-600100 | (iii) Dr. R. Renuka 14" November, 2023 

177 | Mis. Alcatec Research Laboratories India | (i) Dr. Rajesh Kumar Sharma 15" November, 2018 
Pvt. Ltd. (ii) Sh. Sanjay Kumar Pandey to 
Plot No. 1652, M.LE , Part-B, 14" November, 2023 
Bahadurgarh-124507, Haryana 

178 | Mis. Robust Materials Technology Pvt. Ltd. | (i) Dr. K.R. Ravikumar 15" November, 2018 
No. 94, 2" Floor, Thirumala Complex, (i) Dr. Mamatha S.N. to 
NGEF Layout, Nagarabhavi, Bangalore- | (iii) Mr. Sandesha K.S 14" November, 2023" 
560072 

[E. No. Q. 15018/21/2017-CPW] 

BRIJESH SIKKA, Advisor 

Note.- The principal notification was published in the Gazette of India, Extraordinary vide number S.0. 1174 (E), 
dated the 18" July, 2007 and subsequently amended vide notification numbers S.0. 1539 (E), dated the 13" 
September, 2007, S.0.1811(E), dated the 24™ October, 2007, S.0.55(E), dated the 9" January, 2008, S.0. 428(E), 
dated the 4" March, 2008, S.0. No. 865(E), dated the 11" April, 2008, S.0.No.1894(E), dated the 31" July,2008, 
5.0. No. 2728(E), dated the 25" November, 2008, S.0.1356(E), dated the 27" May, 2009, S.0.No.1802(E), dated 
the 22 July, 2009, S.0.No. 2399(E), dated the 18" September, 2009, $.0.No. 3122(E), dated the 7" December, 
2009, S.0.No. 3123(E), dated the 7" December, 2009, S.0.No. 142(E), dated the 21" January, 2010, S.0. 619 (E), 
dated the 19" March, 2010, S.0.No. 1662(E), dated the 13" July, 2010, S.0.No. 2390(E), dated the 30" September, 
2010, S.0.No. 2904 (E), dated the 8" December, 2010 , S.0.No. 181(E), dated the 28" January, 2011, S.0.No. 
692(E) dated the 5 April, 2011, S.0 No. 1754 (E), dated the 28" July, 2011, S.0. No. 2609, dated the 22" 
November, 2011, S.0 No. 264(E) , dated the 13" February, 2012, S.0 No. 1150 (E) dated the 22 May, 2012, 
5.0 No. 1295(E), dated the 6™ June, 2012, S.0. No. 2039 (E), dated the 5 September, 2012, S.0 No. 2850 (E), 
dated the 7" December, 2012, S.0. No. 592 (E), dated the 8" March, 2013, S.0. No. 945(E), dated the 8" April, 
2013, S.0. No. 2287 (E), dated the 26" July, 2013, 5.0 No. 3489(E) dated the 26" November, 2013, 5.0 No. 21(E), 
dated the 3“ January, 2014, S.0 No. 561 (E), dated the 26" February, 2014, S.O. No. 1190(E), dated the 
1* June, 2014, S.0. No. 2003(E), dated the 9™ August, 2014, S.0. No. 137 (E), dated the 12" January, 2015, S.0. 
No. 1783(E), dated the 30" June, 2015, S.0. No. 2453(E), dated the 7" September, 2015 , S.0. No. 1953(E), dated 
the 2" June, 2016, S.0. No. 388(E), dated the 10" February, 2017, S.0 No. 2836 (E), dated the 30" August, 2017 
and S.0. 857(E) dated the 26" February, 2018 
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